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Fiorsd ud AW qATAT
(afusy fawmn)
qRT

7 faedl, 28 A9¥AL, 2000

FT.AT.2719.~-91%7 * fqafq samr F faFra
fag gra SR & frata & 94 Fafady fadan @
fadan Fwr & faq  faatg(zafdy  fadaor el
fefrm) fqaq 1964 & fqaq 11 ¥ safqaq (2) &
qyEAGR FATT SwE 9d F weag we-ll, @s 3,
9Ee (i) ¥ qrr@ 06-05-2000 FY AT FHX
F griusT UF AR HAEg wesn fran & mew
", F0.00. 939 G 19-04-2000 31w ¥ aFfag
frar war A,

2. A1, I7 ot wxfsadl & f99% g8 awifaq
g & d@aiaar Y, 3@ oaw F 9ed §-95mT 7
gitg @ daeha fa A & Wiac Wiy aar gAE
widfaa fFe g 9, ot gwmifmg g Fr wfqar
11 %€, 2000 FY T7JT BT SUAsd H & WAy o,

3. @ir, 73 =wEEs § fF Fafady ¥ ge=Ean
wERl 71 A fqaq wrear waEy fro 5 )
daeisd e 7 fafga mwsl # AR AT 8§
AT TGV ST,

4. IR TAFes FIGE gW_IWET ¥ IGEA,
werew, qf@gs % fag wfastag g =mfee,

5. Are, fafose & ¥ g Wy AgEq § fF wawHl
F FART ®1 wieg FA F a0 fraq wiasfaq
fry &,

6. T g WY A T 5 gW SOl
qo &7 ST aelY e #Iwel #fasfaa ®v S,

7. AT FESFW FE@ q@l w1 GrafaF afa
g f& 3 73 gfairg 7 fF 39 SR 3@ ARTH
giasfag e qd8 AT F1 qU FAE,

8. @Y, AT WifaFy HFTA ® ¥ FAfady
frdan frdaw s Arfefor 9@ o gg gfvfmEg
FIAT EII TF THEFTOFHAT ST {01 FI@ATAT 1 U FLA
8

9. T, foaat gror wifaa Faifsrdy fadan fad-
gn s arfefr wfed w1 ¥ dausdm e
N Aw B faaa frar S wifge, @@ F@ E

10. AT, FFEAF FF FAfATE BT ¥ 93147 F
gafasel w1 990 A F faq &Y W sfge S
Mg TERET F1 g T §ET g,

11. A, AT FE Jor AW P e F
gt § wATarT 1 9TdE WAl @ gielews w9

’farq Tt & afsar g o té?r # faz Sudw
fre s =fig

12. @R, ¥ qIFR G AMMESE §aY
fFr 78 glafeag #w1 & FEfad) A &1 W
# gardt 7§ wO@A & Wr &,

13 A1, ¥ gL@R ¥ AT 9ArT & fAq
fasiafeg fafiase g Iam §, i 3= fAala
(Fadadr frdaw &1 (Rdaw ) faa, 1964 & fRaA
11 & Faa (2) a1 migmar fqaw fAdan
979 ®1 99 fTar

14. 93 : %4, faaty (Faifady frdan i fadam)
nfafraq 1963 (1963 =r 22) & «W 6 TU
gaeq WEIAT F AT FW Y, FET 9wR, fAata
fade 9feay & gyEd F Syard 93 T g %
wreg ¥ fatd star ¥ fawm & fag e wAr
qEWF 4T AT §, wat -

(%) ag Afagras fear s fF g SRIET 7
fadle &1 & @4 aifqd)y frdam e
fatan fear Straa, ’

(@) #3ifady - fadao & fAdan FIFAFITT
AR Y G ITA Iqdg F FIFOT
g fraf (Fatfady fedam i fadwo @ik
qFvefr)  frad 2000 F Sr&T F HARC I
Fqifady frdam AR fA o & ST F1 38 T H |
fafafare wemr it Q¥ g St 9T faatq
FE T qF ARL BT

(W) =W ¥ I7Eg A § sqatog farade
F1 g IQqET & fAyAEF fafqdul F w0 A
HEIJT T4

() siqeisha sy F ERE R gfg gTa g
I@EY ¥ faala F1 a7 aF IFEE FWATATTF
5 ag a0 FAS F AI®TA & T4 IGP
Iq¥ A Cu( FAT FE FEA( AW I
f5 Ay afaz faife (Fadf@er fadam s
fadran) wfafara, 1963 (1963 1 22)
F gy 7 F HaA wAg fqaty fadaw
Feawe 1 wAMfET ST a9dE g o«
qar g

15 3§ oA @ M A FE wdr RIA @
aft, ar g8 o7 aEA@ g g SAIRE & 39
grafa® aqdl ¥ faalq 9z ary adl Q1 fHasn e
Fqa-gq4 97 Ufagg oifad ¥ g4v afavied  w4@d
At & ofas w7 v e wagr O svaw A €
agi fAWeF FAYAAH & gEd A B 10,000/~ 7
gind =81 gl '
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g Aty s 5 oaew w0 H gmﬁrm feo Mg
g eIt 2 fF q@d & f& gad fmlor & f6g
ATEWF &, S8 «@T ST gEar §, 9wg ug F S
qerEt #T SN g E GUENi F AW ATqW ¥ A
sftenfoe & foar sowr &, s fafe g wenad
foreay Pt wor o7 el g wwew -w siaenfed
FW OF oumy ¥ AR fwwr g our g oIEE &
SEATHF W & AT ST & e UM & fWT AT HeT
Y fadus & wEwmE 9w g

ST
frata  (FnfadY fomw oite faderor)  efufas,

1963 T g1 6 F T8 (T) F HTATT AFHAT AT
g gl & fag fafadw frefefesn & —

(%) wwnfes 301 & A WEES AT RS
TS T FISTH THWLHE FHIWH,

)

(@) ol a1 v St & @ oz B
o gfra fafedw e wwEl F eRE

FH FAEL gI4
(w) 9wl (%) ar (@) #1 ygufafe & aar

wirgfe wd www frdw wep 8

(=) fef g seAEl g ¥ faad fog (%)
(=) = (7) F WAF STwed T L, W
samt & fug farfafas ool st warlt
gfafa g 9@t TuT AWF @H AT |

1. ez g7 Wi 9OeEA @ IeE wend
frata farre st

2. ¥ s (3ud) aqmed AR e
gt Sy ey B s

2l

3. =7 wrRd (SEd fawa) CEL)
G S &, SUN HATT

4, wEm FTWh feew AR W UF www
BRI ‘

5. fqaww qEET
TR S U qAF AT

6. WISy g9 & um A §I
7. fta Qe ofwzar afgfwia o

[wéer&. 6f1/2000- ard. wos. £.41]
q1. %. 71|, fARws

(Department of (‘ommerce_)
) ORDER
New Delhi, the 28:h November, 2000

S.0. 2719.—Whereas, for the development of the export
trade of India certain proposals for subjecting milk products
to Quality Control and Inspection pridr to export, were pub-
lished as required by Sub-rule (2) of rule’ 11 of the Export
(Quality Control and Inspection) Rules 1964 in ‘thé" Gazetie
of India of Part 11, Section 3, Sub-scct on (ii) dafed 6-5-2000
vide order No. SO 939 dated 19-4-2000 of the GGovernment
of India in the Ministry of Lomme.w and industry, Depart-
ment of Commerce;

2. And, whereas, the objections and suggestions were .in-

-vited from all persons likely to be afiscted thereby, within a

period of forty five days of the copies of the said Gazette
were made available to the public oz 11.7.200.

3. And whereas, it is necessary tc maintain the higher
quality standards and stipulate health requirements that would
encompuass the ctar‘dalds prescribed in National /International
level; e

4. And, whereas, health requirements should be laid down
for the production, storage ard transport of milk products;

5. And, whereas, in particular, it is important that rules be
Iaid down governing the approval of estzblishments;

6. And, whereas, it is important ciso that the health require-
ments to be met by milk products be laid dewn;

7. And, whereas, it is the mimz{r.ily responsibility cf the
processors to ensure that Milk products meet the health
requirements laid down in this order;

8. And, whereas, the Competent Authority must by carrying
out Quality Control;, Inspection and monitoring, to ensure
that processors comply with the above mentioned require-
men{s;

9. And, whereas, the rules governing these Quaiity Cusitrol
lnspecuons and MomtOrmg must take account of the demand-
of the international market;

10. And, whereas, a random check must be made to detect
the presence of residues of substances liable to be harmful t
human health;

11. And, whereas, provisions should therefore, ba mzde as
a procedure for monitoring to ensure the above conditions
of equivalence with reference (o ‘the requivements nf th:

'1mportmg countneq ;

12. And, whereas, Central, Gevernpment nominated Cr‘mp“
tent Authorxty to cosure the effective compliance ©f the
quality standards in the country;

13, And, whereas, the Centril Government has f -ravlated
the proposals specified below for the said purpose and has
forwarded the same to (he Export Tnsreclicn Council ax
‘required by sub-rule (2) of the rule 11 of the Fxport
(Quality Control and Inspzction) Rales, 1964,

14. Now, therefore, in cgercise of the poweis conferrad
by section 6 of the Export (Quality Control and Inspecticn)
Act, 1963 (22 of 1963), Central Government after conmnlting
the Export Inspection Council being of the aninicn that it is
necescary and exvedient to do so, for the development of the
export trede of Indi2, hereby

{a) notifies that milk products <hnll be subiected o
quality control and inspectien poier to exvort:

(b) specifies the tvpe of uualitv control and inspecton
in accordance with Export of milk predu~tg (Onelity
control, Insnection. and Maonitoring) Rulee. 2000 as
the tvpe of Quality Control, Tnspectinn and Monitor
mg which <hall be apriied to sack milk preducts
prlor to export

(c) recognises the nne::lﬁr'afmnc as set ont in Schedme
anpended to thie order as th" stanﬂard specifications
for mlik products;
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(d) Prohibits the export of milk products by a unit in
the course of international trade unless it conforms
to the standards applicable to it and is accompanied
by a certificate stating tha¢ such unit is approved

and monitored by ‘he Export Inspection agency esta-,

blished under Section 7 of the Export (Quality
Control and Inspection) Act, 1963 (22 ol 1963);

15. Nothing in this order shall apply to the export by land
or sea or r of bonafide samples of milk products to prospec-
tive buyers, -the value of which shall not exceed permissible
limits ag laid down in EXIM Policy from timeé to time and
where no such provisions exist the value limit of free sample(s)
shall not exceed Rs. 10,000.

16. In this order, milk products means :—Milk products
namely products exclusively derived from milk, it being ac-
cepted that substances necessary for their manufacture may
be added, provided that these substances are not- used to
relace in part or in whole any milk constituents, and com-
posite milk products of which not part replaces or is intended
to replace any milk, constituents and of which milk or a
milk products is an essential part either in terms of quantity
or for characterization of the product.

SCHEDULE

Specifications for Milk Products recognised as per Clause
(c) of section 6 of the export (Quality Control and Inspec
tion) Act, 1963 shall be:

(a) National Standard of the importing countries or’
codex Standards of codex Alementeriours Com-
mission.

OR

(b) Contractual specifications agreed to between the
foreign buyer and the exporters provided the sanie
is not below the national standards.

(0) In the absence of (a) or (b) above, the National
Standard Specifications as notified shall apply.

(d) In case of any Milk Products for which no standard
is available at (@), (b) and (c) above, the standard
formulated for these products by the Standing Com-
miitee of the following members shall be made

applicable.
CHAIRMAN
1. Chairman, Agricultural and Processed Chairman
Food Products Export Development
Authority
2. Joint Commissioned (Dairy) Member

Department of Animal Husbandry
and Dairying,
Ministry of Agriculture
3. Deputy Commissioner (Dairy Development) Member
Ministry of Food Processing Industries

4, Orne representative of National Dairy Member
Development Board
5. Director Member

National Dairy Rescarch Institute, Karnal
6. One representative of Dairy Association Member
of India

7. Renresentative of Export Inspection
Council

Member

{F. No. 6/112000-ET&EP]
P. K DAS, Director
75 faedlY, 28 AT, 2000
T80, 2720 @R frat,  (vnfad
fergarr e Frderor) arfafrew, 1963 (1963 T 22) ¥
gver 17 T ged wiEdAl &1 waw w3 gy fae
fafas fAaw T@mY & agf — .
1. dfeet am /T AT
(%) = Fradi @1 dfe am go el
(Fanfeady o frdraor o wmefar) foaw
2000 § |

(@) woqar ® S9F wHwA A A w9
g

2. afeamn
tw afagem ¥, s oF @ ¥ swdr dfaw
a g1, frefafes aformad @wy & :
(%) “whafrow” ¥ fafw (Fafad fefar w1
fatieror) sfafres 1963 (1963 Fr 22)
sfwsa §,

(@) “sfer” ¥ sfafrem @ o 78 o6
g FeFdl, FeE fEe A R A
wrfry fafe frdeor sifwsol & &8 @&
yfsid &

(7) ‘42" ¥ S wal ¥ wdW R few T
gar fafse &7 ¥ oFe STER ST #
sifafafig gw SRt 1 wen afwda &

(%) vowoe” & wfafraw A g 7 #Y 99-
ara (3) ¥ wfiw s fear s dar
T qF ifesiw § e gg saw Y &
aeg warwer frdaw w@i fAdeaw 7wt
F AT &

(v) “drg ¥’ ¥ oW e afelm § el
F=N7 U 0Fa fear owT g AR deaa
T qET BT AT,

(=) “gaw mfaFd” ¥ sfufow & g7 &
sfter s, wegar, A, fod w@R
e ¥ o faale e aifireort o
¥ ¢ oF b sfsT g,

(v) “fafaw gu IR’ @y Iow g foed g,
T IR A7 1 HET & fAdgT Far s &
e frater waw @ ¥ T srawE
wOT g

(%) ooy a3 fr g & i 7 QT AT A9Ew
frlY 3w @wew & wifvd & A av "qo
¥ g T A & feur amfay 6 &

() “awor” & @I QU G AR TG
fagar g ama I F oo ymmfuw
UF Ween S R UEE faaew & fAw gw
IqEY F A AT SRS g,

(@) “afese” & sifufram a7 arar 3 & yefiw
o frate e oftre sftdle @,

() “Soor &1 W ¥ wiw afwd

(z) “dgex w1 AW’ ¥ Ag W fqwEr wrw ¥
Tu AR WG G § s @,
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(5)

()
(%)

(7)

“wn mrt” @raﬂ% %ﬁ T ITATX fGRTEﬁ
i iU 9™ & IO G o S9ET
form AT, WERE 3T A v fAnsraw wig-
fprT @R 2, whaie

‘afim Aty waw” ¥ TEr o
gfada & &1 & o3 33 fFar wq@r & Q@
TCAT JqETT F AT qAT AT A AqTEgAl
F geusEl F AT H g9 F v gt
g o 97 wyEw g,

“gfy’ a7 TET wET 9 TF AT T
gfgs IO 99 AT SAF HAAW FW
Y W W §

‘g g’ & wfady § g SO mel
qrre St fF A ' ¥ g § s U
T g ogg R & fF owmie sy R oo
ffor & fau ses § s Fewt o
THaT

q3g ag f& s 9zl &1 svaw gg F
guzai wifas 9w at qf & § sfoenfia
7 T oo @ &1 ar fafw g sEd
fyagr et wor wfoegmm o Y g
guew & Wfenfaa F9 & @ ¥ R
fasr g7 a1 g9 IR FT HTIRAF AT §
T IR F qEer aviA & @ ar A@w@r &
frags ¥ wEWE 9N g !

“§5 FWT ¥ g IART w FREY S &
¥ Gw s w@r o wfom @
“GFfem” ¥ uw W ww ¥ wfaF @@ g
g7 fgr @@ g¢ IRl F glawl ¥ @
grar wfwlg @ e w@d wraE o €
‘g ¥ om0 & wEa o &

qUATE ¥ 919 U6 4T fawg & a9 qT@e -

faza & foaw weam@ @, G, av Y
ger Ofa & faoed gitfeeg &7 & wewx
fam & fou ol foe g wfrsfay
ST & wediw WE gC arl HiaNa
“gag” ¥ w15 Oy gf@T S 9§ SR
ygega fww w1a 8 sﬁtwmfa%wh
frat st 2, wfwga &,

‘G S’ { g8 9 S AWy wred qify-
FXO AT FAH SIERTET #1 CAHE 577
afee a1 sFmaEr g | & fg
gfaq g9l @@ SHERW & 90 ST
g & ' omwamicd #T f@ar v gy,
sfasa &;

“Feal gE F UF AT OF ¥ Afgw ww,
§1, FHET T GG F owgAad)  wraw

3299 GI]2000—2.
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(%)

(7)

(%)

@nzr qeqrﬁ*cr gwar xrﬁmar % Gﬁ 40 feit
. wfuF 7 o e a8 swee
I w1 21 S @ger gwrw <@ar &y
‘e’ g & SEl &1 g #Y F7
A I F AT ¥ T4 gy F G2 Y
#la® w7 qF WY F IR ¥ F5F g
F T mpF e 9TA ¥ o9 A
TWIT 15 ¥ 20 % & fow 62 foolt ¥
65 felt . & 1 arfrg g ghafess =7 &
FTEhRSS  FHTHE ST

“STarr TR’ ¥ THT EqTIF AT Jeqrad
ghr wtfada & o130 37 ATVar IS Ay
Sratfer wEeET A OF e owsrar g,

“quadY’  (wegeT W) I’ gy AT
FR FT IR TF IS AOAFE/[FA GO
AT IT IIARX 2, {AIRT 9gRex anfor-
fore &1 § i gFy IMT FoSAEA
&, f99 a3 & quggra 97 Azt f5ar o7
%1 Tw ABRIT ST 3I@Rer o gew
ST # gAr AT g, fREr safirs
HeW S{AT] F (G AW J GIATT WIT
A H g AT W[ Y e =T F
aqd g ogF | geFA ITafiy gr /e
A &SI qEF oo gifEy AmT-
et wra F &F FRo oSrar ¥ 0 am
I AT e & faeg qFaw
wiAgRe folt 3 fotz & fag, w1 #Am@T
§ gt & & @wAgew ¥,

JCFE ITAR & AT Fraa OIS
135-150 fefy @&, ¥z &F wew wafaw
grfica 97 & ArT INNT TI7 140 fed
. 97 2-3 §a© § |

gufza argady gty 3 oarar 3 e

Tz 0y fesrsd &iT @ wiar & fewrew
frg o & f& ag qgw NI F qEAW F
fasg gfag &
“Fiear” Iome & grawr & fag grfeaw
AISAT AT WEAF wAT T NT AR F
qrg @y ganfeafy wiifeas  W@T ar
arefead g f=2Y W g,

3. HATET F HTAR

(%)

ag sEerTeat 1 afer & R & ghfea
< v g sore feaar fagta @ar sowfag
g, TS AW IART F gAY A A
SEEHT §, HErw AR AT af@gm #
wreF aicfeataal @t QU fRar wmg
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e

st & 3 frdi ¥ osefta egresT  udwvol
F QU FW & fag fafafeer & ok
g ¥ sfufmw £ gy o6 F owdw
¥ g T omew # fawoowm
fafadei & waww & )

(@) waw wifgsrd 7 gfefema sem & oad
ST qga w1 faufea wrzfor &
qIsT FT QA FGT T@T BFoTw ower & q
¥ fedaw wmsr fafw Ao oo §
AT #1 g9 grtefor FxA & f9U
Tr-Eng 9T gy T AR K nEerw
HAIW ST FIIAT

4. fagty #@ & fao g gmz  fesfafaa

Al & steAda g -—

4.1 fodl TSTARER gEE gIa @aTaad qai
afedfva aiforeajentaze draa d4a sardi F1 a@q
et oft sl faga &0 FErAr ¥ oamA e
STeTr |

4.2 F 0 F qupEi ¥ 3 T FA § gAY
¥ % AE 1§ 4ﬁf—f’rrra“ra.:raﬂmm“rv.mw
Ty Aegwr

4.3 3w ¥ fg=, Fa9 3 fGaF @7 @
FAN RO AZAF "G 9 F {73 I9IA
g, vetaer g |

4.4 F gfafRstas &1 ¥ B9 suneg 9499 W
staifa e &z far wmd & waEg-e’ &
eI 1 W 2, WEAX 5 AT 6 F ATAA HEAT
g #7 Tw faga &1 GI@T w7 O wA g

4.5 3 giafeat &7 & symg 97 ¥ afgwfag
®IWET WY QU FW A g § 3qEy @ F
#T 2 AT 5 FT AqA@A  FA A EEZAFT
FAFE & @l qHepT A7 fralrr vy wg
g

4.6 Ogr gy=ior ggewer o s wifge S
I8 W F@ F WAEF ITET 0 F AT 3 H
sl fasdraor fafade &y g aﬁﬁr F A AR
# fog swar gfafvaq €1 § grafE wderon feao
stiar =ifEe

4.7 3oEyg M &l wE 5 F HqEAW ¥ F
gfafer &1 ¥ e FOTET AT TIT T 0T
FIER |

4.8 3T@T “T Y AT 4 F AgAT F 7 gfAfeay
& ¥ &% fFC W@

13 H

4.9 gaa v & "I 6 F wy@iw H gfafeay
® F AIR v;ﬁt qferga BRT Sl

[PART II—-SEc 3(11)]

4.10 77 Nfa foad a"m# grr FEATE WAL
IR & fau §ur WU ¥ Anw ¥ OYEERIE F1U
qfag FIAT A |

411 fafwey s=y o= qd@et & qfeormer &Y
afwe@t &1 qaw qifgwonr & yqgy #7799 7 fag
a9 aF W@ | g !

4.12 wost T fgwAT 47 grEme PR s
wfa dfaw v wiX, va@s [ s et Foua-
forsaY #T qar ST S g STET F GAT  weAM
F1 T drar g5 aRafaa 7§ g F W& @9
MR AT IR ITAR ART @qeeg & fqu gr@ns
a1 gIFFIE a7 g |

413 afs Qfaa g g fagg fag o sAam
WY ¥ yigw HifEel & gwiy & ar 9w @
qerf & fafawior a1 e @@ swdw & fo aqam
Tl fwar smoe o

4.14 aufersay & fag stiw Trgrafstacasdrs graar
g 9gla F sqATew FT ST

4.15 st Arfasdl, =g dgfte @ av fy
gfa BRrtmami 1 957 F F37 Faig F AW

Sagmil F, a8 9 N FT R 999 &1 os aq

¥ fac sqHaRT

4.16 wgd wfewr, wEEFr daE F wqART
¥ ad § uwur afafafedi G sfr sk sdesa
gra sag faale faam sifaser, faata fAdaw
qieeg, QT GEERIS AWM HaEw TER S
fagm & sIr F gfaffy #ic wdm 9d oa9-
gam "gear & faona cewify wY @EmAr @
AT |

417 s SUERT, sqdaMEs @gat # g
ST UM TAF FT OEAT GEIF 0T AT AHT
gifrdr wgmfer dadt w1 uw g frad afz #id
afeadw & @ gqfag sifaafal £ 20 )

4.18 g gifgsrd gra 4@ s dfET FET
#( faafaa &1 & 7z gl #7% & w7 & f& 9
faaat &1 oma fEar S0 @y & WOaT oA g+ -
e &t S@i | gT o@"g ddg F A 9w "
HITT g WFA | TARAT K TEEET [iHE T
i3 IqEy " # 2 A FAT F oaqa W
STt

5. QTR .

(%) waw wfasrd, gda & frigs a1, f5 g
IIE RAANIT THEFLT HAF L 9E€A §1 |
g ot wm o fafaars syde genim 2 oqur s
gafag siend O F AU A4 & 3AY qIST AN F
qear fAatfea @iwal § warer gy Srd
FIAT |
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(@) gew sfawrd sEereer Fa0 a1 s &
ffdma ™ omg A N ogm o fF
qEME AT HT e g g WA R
HEqCT AT W SRT FL AR |

6. TF

(F) go7 JqEFTN qAq7  F HIAET & f@g
AT 9T F |EF T, 5000/~ FT FE ®
qTq IGEFLT HIT FA |

(@) wawm wfgsr, fqqiqs a1 SEEFOFAl
T TEHET & 0. 2 Waag 7 X 9w
g FET |

feoqur

sgerRTi[frafast §10 s’ saF qian & fag
HE # WA A1 fawEan wg # quifea & Smod
M 3@ TWsw & fag @gi & R F sqg &
Y WAT Fgfase gar g aq afg q@r W 50 9
AT Iay Higw T AV 4T T@IEY UF qou7 FT fRar
JOAT R/ TQ0 W 50 4F ¥ W § @ IW Ve
fgar Saen o

7. agm wifgsrd, wfe avast w1 QU A
@ JET & FREE FQ

8. afle ¢
8.1 ufg Fr¢ anfra w1 faeafafas & safaq &

(1) mem wifgw & fafizmg oo & agmas
frag 4.15 & sqmer § 1 &

(ii) @em wifewid, @ wfag=sar % fraw 5 &
aa gy {afects @ ot s
FE T THIT & IY,

(iii) wem sifewd @ @ wlfvgaw ¥ faam 7
F g swerrw/fatas w0 sifrgaan
Mg FA9 9T,

8.2 & TR FU fAqF sfta  Srfgwor
F g gum avaEr F fafawem & a1
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(7) T@ ARW F SAmAT Fr Gl FA @
fqg ®12 o7 S FIAT W AF HEAAT

-

e |

(i) mem wifewrd F0 WA d@aEw WIT &
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5 T JwEET &7 &S ¥ g™ OwA (A
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[Fr$m . 6[1/2000-% %1 UrR.AT]
qr. %, a1y, faeue

New Delhi, the 28th November, 2000

S.0. 2720.—In exercise of the powers conferred by Section
17 of the Export (Quality Contro] and Inspection) Act, 1963
(22 of 1963) the Central Government hereby makes the
following rules, namely :

1. Short title and Commencement.—(a)} These rules may
be called the Export of Milk Products (Quality Control, Ins-
pection and Monitoring) Rules, 2000,

(b) They shall come into force on the date of their publi-
cation in the Official Gaze'te.

2. Definition.—In thig nuotifizathon unless the confext other-
wise requires, the following definitions shall be applicable :

(a) “Act” means the Export (Quality Control and Ins-
pection) Act, 1963 {22 of 1963);

(b) “Agency” means any one of the Export Inspection
Agencies at Mumbai, Calcutia, Cochin, Delhi and
Madrag established under section 7 of the At

(¢) “Batch” meang a guantity of milk products which
have been prepared under the same conditicns and
in particular treated in single continuous operation:

(d) “Certificate” means certificate issued under sub-
section (3) of Section 7 of the Act stating that the
commodity conforms to the conditions regarding
Quality Control and Inspection;

(e) “Collection Centre™ means an establichment where
raw milk may be collected and possibly cooled and
filtered.

(f) “Competent Authority’ means any one of the Exrort
Inspection Agencies at Bombay, Caleutta, Corhin,
Delhi and Madras established under section 7 and
Inspection of the Act.

(2) “Composite Milk Products” Composite Milk Product
+ a prodyct of which the milk, milk products or
milk constituents are an esientin] part either in term
of quantity or for the characterisation of fhe
product :

PlOVIdCd that the constltw nts not derived fmm milk are
not intended to take the place in parl or in whole of any
milk constituent.

(h) “Consignment™ means a quaniity of milk products
for a single delivery to one destination for further
processing by the food industry or intended for
direct human conswnption;

(i) “Council” means the Export Inspection Council esia-
blished under section 3 of the Act;

(j) “Country of Despatch” means India;
(k) “Country of Destination” means the country to
which milk products are dispatched from India;

(1) “Heat Treatment” any treatment involving heating
that causes, immediately after it has been applied, a
negative reaction to the phosphates test,

(m) “Hermetically secaled container” means container

which, when sealed, ig iniended to protect the con-
tents against the entry of micro-crganisms during and
after heat treatment and which is impervious;

(n) “Hwolding” means an establishment at which one or
more dairy animals aml their followers are kept;

“Milk Products” means Milk products, namely pro-
ducts exclusively derived frcm milk, it being accept-
ed that substances necessary for their manufacture
may be added, provided that these substances are not
used to replace in part or in whole any milk consti-
tuents, and composite milk products of which not
part replaces or is intended to replace any miik
constituents and of which milk or 2 milk products
fs an essential part either in terms of quantity or
for characterisation of the product.

(o

A

~—

(p) “packing” means the placing of milk products in any

form of package;

(q) Packaging” means the placing ot one or more wrap-
ped or unwrapped products as i a container, as well
as the container itselt;

(r) “Placing on the maiket” mear« the stocking or
display with a view to sale, offering for sale, delivery
or any other manner of disposal with the exception
of retail sale, which must be subject to the checks
faid down by national rules for retail husiness.

(s) “Plant” meang any pramises where milk products
ave processed and manuficturedd.

(1) “Potable water” means water that hus been approved
by State Health Authority or cther Ageicy or Labo-
ratory acceptable to the Competent Authority as
safe for drinking and suitable for food processing

—

"Raw Milk” means the milk producis by secretion
of the nammary plands of one or more cows, ewes,
goats or buffaloes, which has not been heated beyond
40°C or undergone any treatment that has an equi-
velent effect:

(u

tv) “Thermisation” is a heat treatment applied to raw
milk aimed at reducing the number of organisms
in milk and permitting longer storage of the milk
prior to further processing. The heating conditions
are 62° to 65°C for 15 to 20 seconds. Thermized
milk must be phosphatase positive.

{w) ‘Treatment establishment” meang an establishment
cr production holding where milk and/or products
rre treated, processed and packed;

(x) “UHT (Ultra High Temperatures) Treatment” treat.
ment of milk or cream is a high-femperaturs /short-
time heat treatment aimed at producing a com-
mercially gterile product, which can be stored af
room temperature. The process aims to destroy all
microeanisms; anv residual microorganisms are
unlikely to cause spoilage under normal storage con-
ditions, UHT-treated milk and cream are nactaeed
aseptically into sterilized, hermetically sealsd con-
tainers® The total hect tre:fment-i- pgnivalent, in
terms of its effectiviness parinet heat-rec’stant spores,
to a minimmm F° value of 3 min.
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Lhe temperature for UHT treatment is in the range ol

135 degree—150 Jegree C in combination  with
appropriate holding times such as 140V for 2—3
seconds.

hermetically sealed contajter Is a container that s
designed and intended to be secure against the entry
of micro organisms.

“Wrapping” is the protection of the products by the
use of an initial wrapping or initial container in
direct contact with the products concerned as well
ag the initial wrapper or initial container itself;

3. BASIS OF COMPLIANCE :

(a)

(b)

ft shal] be the responsbility of the processors to
ensure that the milk products intended for- expOrts
are handled processed at all stages: of production,
storage and transported under proper hygienic con-
ditions so as to meet the health requirement laid
down under these rules and that the product con-
forms to the specifications given in the order by the
Central Government under- szction 6 of the Act.

‘The Competent Authority shall ensure that all the
processors comply - with the requirement by. regular
monitoring of the plant ag per the control measures
prescribed in the Para of thig part. For effective
moaitoring of the scheme, Council shall igsue neces-
sary instructions in this regard from time to time.

4. The-Milk products for Export shall be subjegted to the
following conditions :

4.1

42

43

4.4

4.5

4.6

47

4.3

4.9

4.10

4.11

4.12

Any statutory restriction imposed by any State/
Centra] Government with respect to commercial/en-
vironmental conservation measures from time to time
shall strictly be adherad.

They must have been obtained from m.ilk of d_airy
animalg which meet the requirements given in item
1 to 4 of Annexure A.

They must contain only the permissible food addi-
t'v2s/processing ‘aids, other than milk, which are fit
for human consumption.

They must have been treated and prepared in an
approved plant which complies with Chapters 1 and
II, V and VI of the Annexure B and satisfy the
requirenents of these rules.

They must have been .proceseed and/or- manufac-
tured under hygienic conditions complying with
Ytems 2 and 5 of Annexure B from milk meeting
the requirements laid down in Annexure C.

They must- have undergone a processing treatment
which cnables- them to meet inter alia the analyii-
cal gpecifications laid down in item 3 .of the
Annexure C.

They must have undergone a health. murking and
lavelling -in accordance with item 5 of the: Annex-

They must have been packed in accordance with
ftem: 4 of Annmexure C.

They must be stored and transported in accordance
with item 6 of the Anmexure C.

The period during. which the milk -products are fit
for human consumption and storage shall be indi-
cated by the processor.

The results of the various checks and tests are re-
corded and kept for presentation to the competent
authority for a period of two years.

To-detect any' residnes of substances having a phar-
mocological or hormonal action, and of antibiotics,
pesticides, detergents "and - other substances should
not be present in milk which miight alter the sen-
sory characteristies of -milk —peeducts: or rrake their
consumption dangerous or harmfnl to human h¥alth.

4.13

4.14

4.15

4.16

If the milk products examined show traces of resi-
dues in excess of the permitted levels fixed, they
must not be allowed either for the manufacture of
foodstuffs or for direct human consumption,

Tests for residues must be carried out in accordance
with National/Internationally recognised methods.

Having satisfied itself that the plant meets the re-
quirements with regard to the nature of the activi-
ties if carries out, the competent authority shall ac-
cord approval to such plant for a period of one
yeal.

The Competent Authority may take the assistance
of a representative each from EIC, APEDA, Minis-
try of Food Processing Industries, Natjonal Dairy
DNevelopment Board, and representative of industry
and co-operatives and experts from National Dairy
Research Institute etc, in the matter of approval of
processing plants.

4.17 The competent authority shalj draw up a list of the

4.18

approved plants, each ¢f which have an official
number and the competent authority shall furnish
to appropriate authorities the list of approved plants
and subcequent change thereof.

The inspection and monitoring of plant and pack-
aging centres shall be carried out regularly by the
competent authority, which shall at all times have
free access to all parts of the plants, in order to
ensure that these rules are being observed.  The
health checks and supervision of production shall
be carried out as per the elements given in
Annexure D.

5. CERTIFICATION :

(®

b}

On request from the plant, the competent authority

ghall issue health certificate in the prescribed pro-
forma after satisfying itself that the milk products
are processed in approved processing plants having
valid approval number and after satisfying the
relevant requirement,

The Competent Authority shall also issue vague cer-
ficates on request from the processor or exporter
after satisfying itself that the requirements of the
relevant standards are met;

6. FEE :
{a) A fee of Rs. 5.000 shall be paid by the processor

(b)

alopg with the application for approval of the milk
processing plant,

A fee at the rate of 0.2 percent of F.Q.B. value shall
be paid by the processor cr exporter to the Com-
petent authority:

NOTE :

The "amount of fee for each consignment payable by the
processor /exporter shall be rounded off to. the nearest rupee
and, for this purpose, where s.ch amount contains a part
of a rupee then if such a part is 50 paise or more, it shall
be increased to one rupee and, if such part is less than
50 paise, it shall be ignored.

7. Competent Authority shall take actions if the require-
ment cease to be met.

8. APPEAL :
8.1 Any person aggrieved by the

(i) Decision of the competent authority not according

the approval as per ruls 4.15

(i) .Refusal of competent authority to issue Vaterinary

(i)

Health Certificate as per rule 5 of this nofification:

Decision of the competent authority to denotify
. processor /2xporter as per rule 7 of this notification;

8.2 Any person aggtizved by the decision of the compe-
tent Authority mav prefer an aoveal within 10 davs of
reeeipt of suck decision to an Appellate Anthority oppoin-

ted by

the Central Government:



- [wrr Il—%w-3 (ii)] -

W s T : fEm 16,20 00/wWERT 25,1922 8033

83 The Appellate Authority shall consist of five members
appointed for the purpose bv the Central Goveinment;

8.4 The appeal stall be disposed of within 15 days of its
receipt and its decisions shall be final,

ANNEXURE A

REQUIREMENTS RELATING TO THE ACCEPTANCE
OF RAW MILK AT TREATMENT AND/OR
PROCESSING ESTABLISHMENTS

1. ANIMAL HEALTH REQUIREMENTS FOR RAW

MILK .
1.1 Raw milk shall originate from—

(i) animals which are apparéntly healthy and do not
show any visible symptoms of infectious disease
likely to be transferable to humans through milk;

(i) dairy animals which do not give the milk of ab-
normal sensory characteristics;

(iii) dairy animals which do not show any under wound
likely to affect the milk quality;

(iv) animals which have been treatad with antibiotics or
other veterinary drugs which can be transferred to
milk shall not be brought to the collection centre,
-unless the retention period of drug following such
treatment has been inspected.

2. HYGIENE OF THE HOLDING

(¢} Holgliug_ from which raw milk is coming shall be
maintained in such a way as to ensure—

(a) good conditions of housing, hygiene, cleanliness and
health of the animals; and

(b) sa}isfactory hygiene conditions for milking, hand-
ling, storing and cooling (where applicable).

(2) Premises where milking is performed or milk s
stored, handled or cooled must be so said and/
or constructed as to avoid all risk of contamina-
tion of the milk,

(3) All efforts shall be made to ensure proper cleanli-
ness and ventilation in the animal premises/shed
with proper sunlight. There shall be sufficient drai-
nage so as to avoid accumulation of filth.

(4)(i) The animals shall be held in clean, dry environ-
ment,

(ii) On a regular basis, the manure and residual food
materials shall be heaped away from the animal
preniises/shed,

(5) Animal shed shall be free fiies.

(6) Milking of the animals shall be carried out in a clean
and as far as possible dry environment.

‘(7) Where milk producing animals are kept untethered
in the open, the holding must also have a milking
area adequately separated from the housing area.

(8) The isolation of animals which are infected or sus-
pected of being infected, the separation of animals
from the rest of the herd must be possible and
effective.

(9) Animals of all species must be kept away from
premises and _sites where milk is stored, handled
or cooled.

(10) Animals on prodvction koldings should as tar as
possible undergo inspections to ensure that the re-
quirements of Animal health are being complied
with.

(11) Production holdings shall be regular checked to
ensure that hygiene requirements are being complied
with. The frequency of these checks must take
account of the assessment of risk on the production
holding concerned. If the inspecticn show  that
hygiene is inadequate, appropriate steps shall be
taken to improve the hygienic conditions.

3299 GI|2000—4.

‘3. HYGIENE IN MILKING, THE COLLECTION OF RAW
MILK AND ITS TRANSPORT FROM PRODUCTION

-HOLDING TO THE COLLECTION CENTKES OR PRO-

CESSING ESTABLISHMENTS.
(1) Hygiene in Milking—Milking Equipments

() Milking equipment/\tensils shail be made of cor-
rosion resistant metals with smaqoth surfaces and
wide mouths which are easy to clean and do not
affect the sensory quality of milk.

(i) Milking utensil must have a lid or cover.

(iii) Milking utensils should be thoroughly washed by
detergent such as washing soda followed by rinsing
with potable water and preferably sun dried.

(2) Storage Condition at Farmer’s level

() Milk shall be brought to the milk_collection point
as soon as possible immediately after milking in
closed containers.

(i) If the milk is not collected within four hours of
milking, it must be cooled to a temperature of 7°C
or lower in the case of two consecutive collections
or 4°C or lower in collection is not: daily. While
the milk is being transported to the treatment and/
or processing establishment, its temperature must
not exceed 8°C.

3) Hygien_zic Milking Practices

(a) Feeding . .
The feed and fodder for milking -animals shall be
palatable, nutritious, safe and suitable for feeding
and shall not present a risk of transferring resi-
dues of fertilizers, toxins, etc.

(b) Vermins .
Vermins shall be combated in such:a way that it
does not result in residue, ie., pesticides, insecti-

" cides, toxins, etc. in milk.

(¢) Hygienic Milking o .
Before milking, the udder as well as surrounding
area of the animals shall be properly cleaned with
water and dried. Animal shall be groomed pro-
perly and hair removed from the body, so that
the risk contamination of milk can be avoided.
Further, animals should be washed regularly.

Before every milk, a sample of milk from each
teat shall be checked for freedom of foul smell
and any visible abnormalities like blood, pus,
flakes, etc. Such milk shall not be used for
human consumption.

(4) Personal Hygfene:

(i) Absolute cleanliness ‘should be * required of per-
sonnel of specifically—Milking should be carried
out under good personnel hygiene of the r_mlkcr,
i.e., he/she should not be suffering from diseascs,
especially cough and cold, should wear clean
clothes, wash hands properly and cut nails perio-
dically before milking. .

For this purpose, suitable hand washing facilities
are requircd ncar the place of milking.

(i) Precautions may be taken to ensure that percons
liable to contaminate- raw milk shall not be allo-
wed to handle it.

(5) Production Hygicne
A suitable mechanism shall be established to pre-
vent water being added to raw milk,

(6) Milk Reception at Oollgction—cum-@hilling Centre

(a) Premises
Rooms in the milk collection centre¢ must be clean
and risks of contamination may be réduced to the
minimum by providing satisfactory safeguards. Ade-
quate provision must be made for cleaning and
sterilisation of -containers and uteasils.
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Thé' s {of "'1r8;ﬁ§"'d'>‘fbe“4'mﬁ§cﬁon centre
. "nﬁ?'?@dniﬁ@éﬁ‘df‘ concfédé of ~other inIper-

“ib)

(c)

[PakT " II-—-SEC. 3}

vious material so that it 'should e easity - cleaned.
Jt .shall be s’uit@bxly in ‘lined to hasten rapid drai-

nage " of wash " water:
'The walig -and :ceiting$. -of the rooms should have
. ' smbptlt -nohabsofbent: surface "so .that they can
- be ! ey ‘danetl.©  The building should be
well ightted ‘and adequately ventilated,
The surroupdings of the collection centre should
be mainfained clean and free from any water logging.
Propef method - should bc employed for pest
controel. -

Milk' CoHectictt Equipnient’

After évery shift. for milk collection, all milk ¢ol-
lect’'on qnd testing equipment should be thoroughly
clnL‘ne&' ied ‘with "détergent-and—cledned water.

Cleaned, Sanitized, Empty -milk cans provided by
the dairy should be properly rechetked “and if re-
qt&%&g‘mﬁy‘ be“waihed with detergent ‘and clean hot
whter™ - o

ST 1 .
* Coliection of Milk

" Before, gollegtion each “indiyidual farmer's milk
%oiﬂd”be%x%%&ﬁ&"%tﬁgmdry “test> At the time

of collection, & strainer or “a leadéd cloth may be
used to remove any -suspended particle in the milk.
The coliection time at the centre be fixed as per
the lorry /tanker timing of the processing plant.
‘Astfar 8s"possible’ milk cans shoyld be filled comp-
Jertty’ wnd the lid-firmly placed on the can before
.* uditig ’ another can:  This _will " increase the shelf
life of milk, reduce. the fat separation and also the
risk of contamination during transportation.

(d)- Despatch of Milk and Chilling

3

Ny

Mtk “should be!despatched to dairy plants in such
a manner that thd'interval between milking and the
arrival at the processing plant does not, exceed four
_hours, d‘gpcgdig}g upon the lochl -climatic conditions.

In ‘casé'the -distance between the processing plant
- #nid WbllEetfon'cestre is large, then milk should be
. gHfilled Y0 10°C or :below before despatch to the
* ‘proseesisig ipldnt.  Cleanliness of -the milk-cooling
eqiipmPit -should be: ensured.  Furthef, the bulk
coofers should. be provided with metal shields for
protection from'air corftatination.

T . r
Trafisportition of Milk from: the Farm and Villages
to fhé Collection-cumiChilling centres and processing
plants

During transportation of milk in cans from the farm
and villages 110 the coljection centre, adequate pre-
cautions showld ée {aken ep rote to ensure’that the
deterioration in quality of milk is mirimised.
Cans should have ¢lose fitting lids The filled cans
shou'd, be zid'edi{atéfi protécted from sunchine. Rain
or dirt should nhot be allowed to come in contact
with the_inner portioif of the can. No packing such
- as”jute, newspapér; straw etc. between can lids and
the' can ‘neck’ should be used.

- Water from dripping v:getation or splashes on the

+

- vodd" shoul® .ot be allowed -to come in contact with
cans. -

No othe- material shonld ‘be loaded on the same
_vehicle which: carries milk cans.

When' rond ‘or rafl tankers arc used to cary wilk,
théy *howld be 30 designed that, as far as possible,
ngitation ‘is prevented during transport.

All *he hygienic practices for preservation of milk
ghoufd be ‘borde in’ mihd ‘while using the tanker
gystem for’ t;ﬁ&ﬁoxﬁhf-mﬂk.

The ‘edie of the manhole in, the tanker should be
farkbed upwarde so° e to ' prevent dripping into the
tank when 1id is Vifted. A special cover has to be

4.

provided over, the lid for_ protection from’ dpst. or
dirt from the road. Similarly, a cover should "be
provided over any valve or hose connector.

Tankers should be so constructed as to be easily
cleanable and the design of tankers should conform
to best technical and hygienic standards. The clean-
ing and sanitation of the tankers should be dome at
the ‘end” of operations.

The insulation material should. be of such quality

that the temperature of milk should not be allowed
to rise more than 2°C during transportation.

Violent agitation or surging in the tapk should be
mlmm_xscd to avoid breaking of bacterial clumps or
alteration of fat globules or admixture of air.

Raw Milk Standards

Raw milk collected for furtter processing shall con-
form to the following standards :

(a) Heavy Metals — The raw milk shall con-

form to the relevant

National /Intérnational
standards.

(b) 'Pesticides Residues — —Do—

(c) Aflatoxin — —~Do—

(d) Antibiotic residues — —Do—

(¢) Contaminants and

adulterants —_ ~—Do—

ANNEXURE B

1.TGENTE§_€§T CEgII_‘JAIZI;}TIONS *ROR APPROVAL OF
REA CABLISHMENTS AND PROC
ESTABLISHMENTS ESSING

The processing -plant shall meet the following require-

ments :

(a)

(b)

(c)

- ()

Site ’
The processing olantldairy shall preferably be situa-
ted in open, clean, and healthy surroundings away
from roadside where lot of dust arises due to vehi-
cular traffic ; garbage dumps; cattle sheds ; open
sewage drains”br-other places fiely to breed flies,
It shall be free from sources of cbnoxious fumes,
smoke, odours or exczssive dust. There shall not be
accumul‘atxon of fresh, garbage or similar waste in
the vicinity of the plant.

Building

Structures housing the” dairy = shall be suitable in
size, construction’ and design to facilitate mainte-
nance and hygienic operations for processing
purposes. It should provide sufficient space for
housing of equipment and storage materials (raw
as well as finished products) necessary for hygienic
operations. The material of construction shall be
of brick. plaster, cement, cancrete. tile or any
other equivalent materials which ensure’ tleantiness.
Construction of the bnilding shall he wich that it
shall be rodent proof, flyproof and birdproof. No
portion of building shall be used for dnmestic pur-
poses or other tvnes of fond  operations unless
senarated bv suitable partitions  or locations or
other effective means. -

Ventilation and Lighting’

The nrocessing  nlantldsiry  chall  ha adeanately
lishted and ventilated keenine ‘in mind the number
of workers,  theit honrs of  wark and motpes of
oneratinn  Ventilation and YVehtine <hall also be in
accordance with Factory Act 1948,

Floore, Walle and Ceilines

The flrar choH ba smonth. wachahle. nranrerly sltnred
to evlliag eannéct=d ty sewars ar drine Tt shall
bhe ‘mmr\rjnns to water and rot affacted hv weak
angRe aMalig ar steam Hard  <mndth and imner.
viane finarine. ol ne gemant  comerete flaoring
shall b2 made for fork ToOm, store room and
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(e)

(f)

godown. Internal walls and ceilings shall be smooth
non-absorbent light-coloured surface, free from

“crevices and sharp angies, to faciliiate their efficient

cleaning. The junction of the floor with the walls
and junction between the two walls shall be rounded
to prevent accumulation of dust.

The dairy floors, walls and ceilings shall be regularly
cleaned.

Repairs

The building shall be maintained in a proper state
of repair and cleanliness at all times. Whenever
required, it may be lime washed, pained, disinfected,
and deodorised.

Processing Room

The room shall be made flyproof and rodent-proof.
The floor shall pe. 1mpervious to water and shall
have a sufficient slope to ensure drainage. Drains 1

g rooms. shall be cemented and covered
with. detachable covers. Drains shall. be kept clean
and shall be providud with fraps at suitable places
before they are connected with the municipal drain
to avoid blocking or choking, or in the absence:of
any such arrangement, they shall be drained in

_soakage pits situated at a suitable distance from the

daix;y‘ and also the source of water supply, Adequate
facilities for washing the room shall be provided.
Adequate number of wash basins and sinks shall be
provided. Proper venmiilation shall be maintained
to prevent condensation and drippage. Exhaust
fans shall be provided where necessary,

The processing rooms shail be provided with effec-
tive means to prevent the entry of flies and insects.
Such’ effective means may.be screens, Tans, air cur-
tains, ‘etc. The rocessing rooms should be provided
with seff-closing double doors. The doors and win-
dows should be covered with flyproof wire gauge,
and they should be open outwards.

Effective drainage shall be provided to drain off a
large quatntity of water shed for washing the machi-
Jery, equipiment, furmture, floor etc; 15 to 30 cm
half circular drains with glazed pipe at the -bottom
should be provided. The slope of the flaor should
be towards the drains ana the farthest end of the
floor from the drain should not be more than 5
meters. The dram openings should be provided
with screen traps to prevent solia matter from clogg-
ing the drains. The ends of the drains leading to
the gutside of the factory should be made rodent
proof by providing screens, The screens shall be
exapined periodically and replaced or cleaned, if
necesary. The Jraius should _have water seals of
minimum 5 cm. At least 50.per cent of the length
of the drain should be covered  to facilitate the
movement of trolleys, ‘Mesh type for the drain
should be better to prevent -habitation of cock-
roaches and rodents in closed areas of the drain.

Instruments and working equipment intended to
come into direct contact with raw materials and
products shall be made of corrosion-resistant mate-
rial and easy to clean and disinfect,

The processing plant shall have

an appropriate number of changing rooms with
smooth, water proof, washable walls and flooos, wash
basins and flush lavatories.  The latter must not
open directly on to the work rooms. Wash basins
must be .equipped for -hand-washing and have
hygienic means of drving hands; wash-basin taps
must not be hand operable ;

a room or a ¢upboard secure place for the storage

of detergents, disinfectants and sumilar substances;

a room .or cupboard for storing, cleaning and

maintenance material ;
adequate facilities for cleaning -and disinfecting
tanks .used - for -transporting 'milk and liquid or

powdered milk-based products. Hewever, such facie
lities are mot compulsoty, if therg is:a fequirement
for the means, of transpart to be, ¢l -and disin-
fected in installations officially “approved by the
competent guthority. .

2. GENERAL CONDITIONS OF HYGIENE IN TREAT-
MENT ESTABLISHMENTS AND PROCESSING ES-
TABLISHMENTS.

(a) General Dairy - Hygi2ne

Waste and refuse .shall -be collected in covered
receptacles and chall not be - allowed -to. scatter on
the floor of the .unit. - It should-be digposed of in a
manner which.is -not detrimental o the ‘hygiene of
the surroundings of the .disposal. " .

[y 1

Adequate measpres shall be: taken. to.prevent mould
growth on equipment and :internal strustures of pro-
cessing and storage rooms. Adequate steps shall be
taken to -prevent infestation of ' gcockroache, and
other household pests. .

When pesticides are sused, due éare-‘shill be exer-
cised to prevent contaminatibn - of égétpment, raw
materials and packing, materials,. Jinder, no circum-

. stances shill these b2 used, duxing processing.

Floors and drains-shall -be kept clean. On no
account shall the process-room 'be used or con-
vrted to a store room-for raw ‘materials, or used as
cating room. Only the items required for processing on
a particular day <wall be kept in the prqcess room.
No lavatory, sink, cesspool or garbage shall be so
sitsated or maintained that gdonts or fumes there-
from pervade any room where the milk s stored or
processed. Power places shall be provided for sto-
rage of bdoms, brushes, buckets and other cleaning
gear.

The dairy, effluents. duly. treated .s0. 5. to confirm to
local statutory norms shall, be. disposed in 2 manner
whnc!x is not detrimental to the hygiene of the dairy
and its suroundivgs. - The-effluents-shall not be let
off an road:or in the open.ovtside the:diry premises.
Windew. glass. and-light fittings shMf‘bé maintained”
clean and dust-free at all times.

There shall be no cobwehs in.any psrtvof:the dairy
Birds and domestic animals shall n¢t be allowed in
any part of the dairy. T

All pumping and waste - disposal :lines should be
large enough to carry,peak. loads. All:lines should
be waterfight and the waste -disposal should te
affected. jn such a.manngr as not.&o.eause contami-
nation with potable water-supplics.

Premises shqg{d_bc-wgll it and . ventilated. Special
attention should be given ;forsquigmest producing
excessive hegt, cteam, opnoxiqus fumes. cr vapours.
Good ventilation should be providet and mould
growth jn overhead structures-shonkd:be prevented.
Light bulhs and.fixtures suspended -above should be
of safety  type, ; -

(b) Plant and Equipment Hygiene .

()

Material for equipment--All surfaees_coming into
contact with the mifk -shall ‘be ‘smooth. free from
pits, crevices and 1oose scale and shall be non-absor-
bent. Furthermore, the setfxce shallbe -nonrtoxie
and unaffected by milk and cleaning compounds.
The finish of corrosion-recistance (stainless — steel,
etc. surfaces shall be smooth

All gasketing materialy shall be food erade -quality

.and non-porous, non-absorbent. and ftted in a.man-

ner such ps to prevant its protending inta the milk
or creating recatses r ledees between the emketed
joints which will interfere with proper cleaning.

Installation of Equipment

ANl rguipiizAnt shall -be, installed o a foimdation of
dureble, " pasily cleanable material, Bquipment shall
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be placed at least 45 cm from wall and ceiling, or

- sealed water-tight thereto. All portions of the

equipment shall be installed sufficiently spaced

above the floor on a mmmmum number of support-

ing members to provide access for inspection and

v cleaning, or be installed completely sealed (water-

tight) to the floor. Whenever equipment passes

through wall or floors, it shall be sealed thereto or

sufficient clearance shall be allowed to permit ins-
pection, cleaning and maintenance.

.+ » . Where necessary, drains and catch pans shail be
. provided. These shall be of such dimensions as to
collect all spill and drip, and readily accessible or
readily removable for cleaning. Where pipes pass
- through ceilings into the floor of the processing
area above, pipe sleeves shall be inserted in the
floor above so that their upper periphery is at least

5 c¢cm above the floor.

All electrical connections, such as switch boxes, con-
trol boxes, conduit and cables, shall be installed at
least 45 cm away from the equipment walls to faci-

litate_cleaning, or be completely scaled to the equip-
ment or wall.

All equipment coming into contact with milk shall
be kept clean. An ample supply of steam and
O water, hose, brushes, detergents and other equipment
) necessary for the proper cleaning of machinery and
equipment shail be available. All equipment should
be cleaned and sanitised. All parts of equipments
coming into contact with milk shall be sterilized by
, steam or any other suitable sterilizing agent after
' eaeh processing run. The entire processing systemr
shall be cleaned at the close of operation and flushed
out with potable water prior to use. Contaminating
stores and spare parts of machinery shall be kept
separate from the processing areas.

Bottles, pails, cans and other containers used to
transport or store milk shall be kept clean and not
used for any other purpose.

It shall be ensured that containers for milk are kept
clean. The containers shall not be stacked in a

manner which allows the contamination of the
product.

(d Water supply—

There shall be an adequate supply of safe and pot-
able water. Running water under pressure shall be
casily accessible to all rooms and areas in which
milk is handled and equipment were washed. The
equipment shall be so installed and used that back

siphonage of liquid into the potable water lines is
precluded.

-Hot and cold water in ample supply shall be provid-
ed for plant clean-up needs where necessary. The
storage tanks for water should, unless completely
scaled, be kept covered with tight fitting lids, exa-
7' mined regularly and cleaned out at least once every
.7 six months. The date of the last cleaning and
next cleaning shall be prominently displayed on the
Storage tanks. The water shall be periodically exa-
mined as desired by the licensing authority chemi-

] cally and bacteriologically. A record of such exa-
L mination shall be maintained. g

. .EMPLOYEE HYGIENE -

. Evgry person employed in connection with production,
handling, processing and distribution of milk shall be medi-
cally examined by an authorised registered medical practi-
tioner and the examination thall include X-Ray of the chest
for tuberculosis.- The examination shall also include, exa-
mination of stool for protozoal and helminthic infestation;
for those parasites which are transmitted by ingestion, and

. for the presence of Salmonella, Shigel i ibrio
chotens, Presence of igella species and Vibrio

blood examinati .
Subsequently, xamination for veneral diseases.

the employee shall be medically examined once
In a year or more frequently; if necessary, to ensure that

» he/she is medically 'fit and free from communicable diseases
A record of such’ examination whall be maintsined. '

It shall be impressed on all employees that they should
notify to the medical officer or management, cases of fever,
vomuting, diarrhoea, typhoid, dysentery, boiis, cuis and sores
and ulcers (however small), dischargng ears and notifiable
diseases occurring in their own homes and families.

No worker who is suspected to be suffering from any of
the disorders listed above shall be permitted to work inside
the dairy. The supervisor shall check the personal hygiene
of the workers before the start of work and whenever they
enter any processin groom after any absence.

Employees shall keep their finger nails short and clean and
wash their hands with soap or detergent and water before
commencing work and after each absence, speciglly after
weing sanitary conveniences. Towels used for drying hands
should be clean. No worker shall allow his hands or any
part of his body or clothing to come in contact with the
milk. He should adopt strict hygienic practices so as ta
avoid adding any microbial contamination to the milk.

All employess shall be inoculated and vaccinated against
the enteric groups of diseases once a year and against small
pox once in two years. In case of an epidemic all workers
shall be inoculated. A record shall be maintained. No

worker shall be allowed to work without proper clothing
and foot wear.

Employees shall be provided with clean uniforms (prefer-
ably white) or aprons or both and clean washable caps,
wherever necessary. Separate room or place for changing
the clothes shall be provided. The clothes shall not be hung
in any processing room. The uniforms shall not be
hung in any processing room. The uniforms shall not be
worn outside the dairy but put on just before starting the
work and changed when leaving.

Eating, spitting, nose cleaning or the use of tobacco in
any form including smoking or chewing betel leaves shall
be prohibited within the processing, packing and storage area

of the dairy. Notice to this effect shall be prominently dis-
iplayed and enforced.

Sufficient and suitable sanitary conveniences shall be pro-
vided, maintained and kept clean. The conveniences shall
be properly lighted. Secparate conveniences shall be provid-
ed for each sex. No convenience shall open directly intol
any work room im the dairy. The conveniences shall always
be maintained clean and in good repairs.

Sufficient number of wash basins with adequate provision
of nail brushes, soap and towels, latrines and urinals in the
prescribed manner should be provided, conveniently situated
and accessible to workers at all -times while they are the

dairy. The wash basins shall be installed in or alongside
the sanitary conveniences.

Ths importance of hygienic and aesthetic standards should
be inculcated to the personnel, since carelessness at any stage
will endanger the health of the conumers.

3. Special Requirements for registration of collection cen-
tres—In addition to the general requirements laid down at
item 1 above, the collection centres must have at least:

(i) cooling facilities if milk is stored at the collection
centre.

(ii) Testing facilities to check fat and SNF content. These
should include milk testing equipment.

(iii) Milk collection equipment which should be properly
sanitized.

4. Special requirements for the approval of Treatment
Bstablishments and Processing Establishments.—In addition
to the general requirements laid down in 1 above, treatment

istablis ents . and - processing establishment must have at
east :

(i) equirment for the cooling and cold storage of heat-
treated milk, liquid milk-based products. Cold

Stores must be equipped with correctly calibrated
temperature measuring appartus.;

(ii) — in the case of wrapping in disposable containers,
an area for the storage of such containers -and for
storage -of the raw materials intended for their
manufacture, '
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— in the case of wrapping in re-usables containers, &
special area for their storage and equipment design-
ed to clean and disinfect them mechanically ;

(i) containers for storing raw milk, standardization equip-
ment and containers for storing standardized miik,

(iv) if appropriate, oentrifuges or any other suitable means
for removal of extraneous matters from milk ;

(v) heat-treatment equipment fitted with :
— an automatic temperature control,
— a recording thermometer,

— an automatic safety device preventing insufficient
heating, or cooling medium, and

— an adequate safety system preventing the mixture
of pasteurized or sterilized milk with incompletely
heated milk, and

— a rocording device for the gafety system referred
to in the preceding indent;

(vi) equipment for the cooling, packing and storage of
frozen milk products if such operations are carried
out there ;

(vii) equipment for drying and packing powdered milk
products if such operation are carried out there.

5. Hygiene requirements relating to the premises equip-
ment and staff of Treatment Establishments and Processing
Establishments.—In addition to the general requirements laid
down above establishments must comply with the following
conditions :

(i) Closs-contamination between operations by equip-
ment, ventilation or staff must be avoided. If ap-
propriate, and in the light of the assessment of risk,
rooms intended for production processes shall be
divided into wet and dry areas, each having its own
operating conditions.

(i) As soon as possible after each journey, or after each
series of journeys where there is only a very short
space of time between unloading and the following
loading, but in any event at least once each work-
ing day, containers and tanks used for transporting
raw milk to the milk collection or standardization
centre or to the milk treatment or processing estab-

lishments must be cleaned and disinfected before
reused.

(iii) Equipment, containers and installations which come
into contact with milk or milk-based products or
other perishable raw materials during production
must be cleaned and disinfected at the end of each
work phase and at least once each working day.

(iv) The treatment premises should, if necessary, be clean-
© ed at least once each working day.

(v) For the cleaning of other equipment, continers and
installations which come into contact with microbio-
lorically stable milk-based products and with rooms
in which such substances are placed, the operator
or manager of the establishment shall draw up a
cleaning programme based on the assessment of
risk. The programme must meet the requirement
referred to in item 1 and must also ensure that
the product does not become unsafe and a health
risl‘c to the consumer as a result of inadequate clean-
ing' methods.

ANNEXURE C
1. REQUIREMENTS FOR MILK FOR THE MANUFAC-
TURE OF MILK PRODUCTS

(i) The operator or manager of the processing establish-
ment must take all necessary steps to ensure that
the raw milk is treated (within 36 hours of accep-
tance), if the milk is kept at a temperature not ex-
ceeding 6°C, or within 48 hours of acceptance if
the milk is kept at a temperature of 4°C or lower.

(ii) Heat-treated milk intended for the manufacture of
milk products must be obtained from raw  milk,

which complies with the standards, laid down in
Annex A.
(iii) Heat-treated milk must meet the following require-
ments :
(a) pasteurized milk must comply with Clause 2(a) of
this Annex.

(b) UHT milk must bave been obtained by the treat-
ment as defmed under the item on definition and
shall comply with the requirements given therein.

2. MILK PROCESSING

Prior to processing, raw milk shall be filtered or clarified
to remove visible dirt and any other foreign material in it.
The milk may be homogenized before pasteurization at appro-
priate pressure.

After completion of the day’s run, the part of the homoge-
nizer shall be dismantled and thoroughly waushed with deter-
gent solution followed by rinsing with hot water. Before
using fresh batch of milk, the homogenizer shall be sterilized
by pumping through it hot water or chlorine solution. The
piston packing and leather gaskets of the homogeniser when
worn out, shall be replaced as early as possible.

(a) Pasteurisation:

The milk shall be heated to at least 66°C and held at
66°C continuously for at least 30 munutes, or it shall be
heated to at least 74°C and held at 74°C conu-
nuously for at least 15 seconds i a standard and properly
operated equipment. Other temperature and time combina-
tions that enable the pasteurised milk to meet the hygienic re-
quirements may also be adopted after approval by competent
authority. To ensure that the bacteria present in the form are
k_xllqd, space heaters should be provided. The clear posi-
tioning and accuracy of the indicating and recording thermo-
meters shall be checked regularly. The long stemindicating
thermometer shall be accurate within +40.5°C. 1he re
cording thermometer shall be accurate within 1°C between
63 and 64°C for holder pasteurization and within 1°C and
between 71°C and 72°C for high temperature short time
(HTST) pasteurization.

After holding the milk, it should be cooled immediately in
the standard and properly operated equipment to a tempera-
ture not exceeding 5°C. The pasteurized milk should be
maintained at a temperature not exceeding 7°C until it leaves
the milk plant for distribution.

All parts of the pasteurizer should be kept in a hygienic
condition. Appropriate type of detergentsanitizers which do
not adversely affect the quality of molk should be used for
effective cleaniness and sterility of the pasteurization plant.
'_I'he rubber gaskets of the pasteurizer need special attention
in regard to cleaning operations because of the deposition ot
milk residues. All possible precautions shall be taken to
avoid recontamination of raw milk after pasteurization through
improperly designed or leaky equipment pumps, dirty bottles
and bottling equipment, contaminated water, dust flies and
from dirty habits of dairy plant personnel.

Pasteurized milk shall be filled in suitable package of
standard quality. The package shall be so shaped as to
permit effective cleaning operation. The package should not
have inaccessible corners where milk devosits or scales are
likely to accumulate or difficult to clean. The returned
empty package shall be appropriatley cleaned and sanitised
using suitable detergent and sanitizer.

(b) Laboratory Control

. The control dairy laboratory plays a vital role in check-
ing the efficiency of milk processing. A well-equipped labo-
ratory with competent quality control staff is essential for an
efficient operation of milk processing plant. Depending upon
the quantity of milk handled by each dairy, appropriwte lay-
out plant may be formulated.

() Milk Products

All the milk products manufactured in the processing plants
should conform to the hygienic requirements outlined above.
Wherever applicable ‘the milk products should also conform
to the national/international standards.
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3. MICROBIOLOGICAL CRITERIA FOR MILK
PRODUC’I‘S

A. MlcmbolOy.cal cntena for certain mllk based products
on removal from the processing establishments.

(i) Compulsory criteria : Pathogenic micro-organisms

Standard
(ml, g)

Type of Micro-
organism

Products

Absentin 25 g
Absentin 1 g

Linsteria mono-
cylogenes

Cheese, other
than hard
cheese

otiier products
—Salmonella spp  All milk pro-
- ducts except

Absent in 25 g

Milk Powder.
© Milk Powder Absent in 25 g
Shigella All mitk pro- Absentin 25 g
ducts, ‘

In addition, pathogemé micro-organisms and their toxins
must not be present in, quantltnes such as to affect the
health of consumers.

If these standards are exceeded, the foodstuffs mﬁst be ex-
cluded from human consumption and withdrawn from the
market.

Sampling programmes will. be drawn up in the light of
the nature of the products and the assessment of risk.

(i) Analytical criteria : organisms indicating poor hygigne

Type of ‘Micro- Products . Standard
_organism _ (ml, g)
—Staphylococcus Soft cheese m = 100

(made from M = 1000
‘hea-treated n=>35
_milk) c=

aureus.

Fresh cheese m = 10
M = 100
Frozen milk n=

5
products (in- c¢= 2
cluding ice-

cream).
Milk Powder Absent in 0. l/g
Other Dairy Less than 100/g
Products

Escherichia coli Soft Cheese and m = 100

. other dairy M=1000

products =5
=2
Milk powder Absentin 0.1 g

If_ strains of enterotoxmogemc Staphylococcus aureus  or
strains of Escherichia coli that are presumed to be pathogenic
are identified, all the batches involved shall be withdrawn
from the market. In this case the competent authority shail
be informed of the findings and of the action taken to with-
draw the suspect batches and the corrective procedures in-
troduced into the production monitoring system.

(iii) Indicator organisms . guidelines

Type of Micro-  Products Standard
organism (ml, g)
Coliforms Liquid Milk m= 0
products = 3§
n= S
| c= 2
Butter Made = 0
from Pasteu- = 10

rized milkor ‘n= 5
Cream. c= 2
Frozen milkk  m-= 0
products (in- M= .10
cluding ice- n= -3§
" cream). c= 2

Milk powders Absent in 0.1 g

Other Dairy Less than 200/g

' Products.
Plate Count Pasteurised Less than 30,000/
Milk. ml.
Ice cream Less than
2,50,000/ml
Milk Powders Less than
40,000/g.

» . I

In all cases where these standards are exceeded there mus!
be a review of the implementation of the methods for moni-
toring and checking critical points applied in the processing
-establishment. The competent authority shall be. informed
of the corrective procedyres included in the production moni-
toring system to prevent aay repetition of the occurrence,

These guideiines should help producers in ensuring proper
operation of their establishments and mn implementing the
system and the procedure for carrying out their own check
on their production.

Where;
n=number of sample units. comprising the sample;

m=threshold value for the number of bacteria; the
result is con51dered satlsfactory if the number of
bacterial in all sample units does not exceed ‘m’;

M=Maximum value for the number of bacteria; the
resuit is considered unsatisfactory if the number
of bacteria in one or more sample.units is ‘M’ or
more;

c¢=number of samplc umts where the bacteria count

5 may be between ‘m’ and ‘M’ the same being consid-
ered acceptable 1f the bacterlal count of the
other sample units is ‘m’ or Jess.

4. WRAPPING AND PACKAGING

(i) Wrapping and packaging must take place under satis-
factory hygiene: conditions in rooms provided for
that purpose.

(ii) Bottling, filling of contamers with l.qmd milk pro-
ducts and sealing. of containers and of packaging
must be carried out automatically.

(i) Wranmng or packaging may not be reused for the
products with the execption of certain types of con-
tainers which may be reused after fhorough cleaning
-and disinfecting: -
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- Sc‘aling must be carried out in the treatment establish- })rémldmg, (}lr it may ?e porénti::i on or }?p%‘:t?ct% %
ment m whigh the heat treatmient has been cariied abel. In the _case-oh‘pr q; s in ; lfr it ﬁby
out immediately after filling, by means of sealing sealed c_on‘taumrs,h t Ie_ mark _ ill?us f‘m elibly
devices which ensure that the milk is protectsd from applied elther to the lid or to ¢ container:
any adverse effects of external otigin on its charac-
teristics. The scaling sys¥em must be so designed
that once the .container has been opened. the evi-
dence that it has been opened remains clear and
casy to check.

(c) the health mark may also eonsist of an irremovable
plate of resistant material complying with all the
hygiene requirements and bearing the information
specified in (a).

{(iv) The operator and manager of the establishment must
ensure for. control purposes, the.following informa-
tion is visibly and legibly displayed on the packaging
of the milk products :

Milk Products made from pasteurized milk, the
temperature at which the products must be stored.

B. Coaditions governing labelling

The labelling for milk products must clearly show for ins-
pection purposes :

1. the nature of any Né:at treatment applied at the end
of the manufacturirig process;

(v) Product manufacture and packadng operations may

. ( ‘2. for milk products in which growth of micro-organisms
take place in the same room, notwithstanding poini

1, subject io the tocllowing condiions :

(a) The room must be sufficiently large and so equipped
that the hygiene i the operation is assured;

(b) The packaging material must have been brougnt to
the treatment or processing ‘establishment in a
protective cover in which they were placed imme-
diately after manufacture and which protects them
from any damage during transport to the establish-
ment and must have been stored there under
hygiene condittons in a rcom intendcd for that

purpose. . . .

(¢) The rooms for storing the packaging material must
be free from dust and vermin and separated from
rooms containing substances which might con-
taminate the products. Packaging material must
not be placed directly on the tloor;

(d) packaging material must be assembled under hygi-
enic conditions before being brought into the
room. A derogation from this requirement may
be granted in the case of the automatic assembly
of packaging. provided there is no risk of con-
tamination of the productsj

(¢) packaging material must be brought into the room
under hygienic conditions and used without delay.
It may not be handled by staff handling wa-
wrapped products;

(f) immediately after packaging, ths products must be
placed in the storage rooms provided for the

purpose.
5. CONDITIONS GOVERNING HEALTH MARKING AND

LABELLING
A. Conditions governing health smarking

(i) In case the mmporting 'country requires health certi-
ficate or health mark on the label, the same may be
provided. Health marking must be carried out
during or immediately after manufacture in  the
establishment, in an easily visible place. The mark
shall be legible, indelible and its characters easily
distinguishable. The health mark may be applied
to the product or to the wrapping, if the product
is individuallv wrapped. or to a lable affixed to this
wrapping. However, where a product is mdividually
wrapped and packaged, it will suffice for the health
mark to be applied to the packaging.

(ii) Where nroducts marked in accordance with point 1
are subsequently placed in a packaging, the health
mark must also be applied to the packaging.

(iii) (2) The health mak shall give the following parti-
culars;

— the name of the consigning country in
capitals,

~— the approval number of the
establishment

(b) the health mark may be applied to the product,
wrapping or packaging by an ink stamp or by

(v) To that end, the combete

can occur, the use by or minimum. durability date
along with storage condition.

6. STORAGE AND TRANSPORT REQUIREMENTS

(i) Products which cannot be stored at ambient tempera-
ture must be stored -at the temperatures established
by the manufacturer to ensure their durability. In
particular, the maximum temverature at which pas-
teurized milk may be kept until it leaves the estab-
lishment and during ‘transport st be 6°C. When
stored under cooled conditions the- storage tempera-
tures must be registered and ths cooling rate must
be such that the product reaches the required tem-
perature as quickly as possible.

(ii} Tanks, cans and other containers which are used for

the transport of pasteurized milk must comply with

all the rules of hygiene and in particular the
following:

~— their inside surfaccs and anv other vart which may

come into contact with the milk must be mads
of S8 304 smooth material which is easy to wash,
clean and disinfect, resists corresion and does not
transfer substances to the milk in such quantties
as to endanger human health. impair the compo-

sition of the milk or adversely affect its <ensorvy
charac.ar. Lo~

~ they must designed so that the milk can drain away

completely; if they are fitted with taps, these must

be easy to remove, dismantle, wash, clean and
disinfect;

— they must be washed. cleaned and disinfected imme-

diately after each use and as necessary  hefore
further use;

~— they must be hermetically sealed hefore and durine

transport by means of a watertight sealing device.

(iii) Vehicles and contaiers used fcr transportine pasteu-

rized milk must be designed and equipned in surh
a way that the required tempersture can be main-
tained throughout the period of transport.

(iv) Vehicles used for transporting heat-treated drinkine

mng and milk in small containers ar in churns must
be in good condition. They mav not be used to
transport any other product or chiject likely to cause
the milk to deterigrate. Thaie jnternal crmfanae et
be sn;oot!} and easv to wash. clean and dicinfecr,
'n"xe mnteriors of vehicles intended for transporting
mv"(' must comrly with a]l  the rples of [,
Vehicles intended for the transport of heat-treated
m-'".( in  smol] cont~iners or churne  mmgt ha <0
designed as to give the contai®ers or chumns ade-
quate protection agajnst all contamination and at-

mospher:ic influences and may not be used to trans-
port animals.

nt authority muet resnlarlv
check that the means of transport and Yoadino con-

ditions meet the hygienic requirements.
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{vi) The products covered by this order must be dis- (iii) the microbiological and hygienic conditions of
patched in such a way that they are protected from the milk-based products;
anything liable to contaminate them or to cause
them to deterijorate, having regard to the duration (iv) the efficacy of the treatment of the milk-
and conditions of transport and the means of trans- based products;
port employed.
(v) the hermetically sealed countainers by means of
ANNEXURE—D random sampling;
1. HEALTH CHECKS AND SUPERVISION OF PRO- (vi) the appropriate health marking of the milk-based
DUCTION products whenever applicable;

vii) storage and transport conditions;
(i) Establishments shall be subject to sopervision by the i) ge

competent authority, which must ensure that the

1 4 (b) take any samules required for laboratory tests:
requirements of this Order are met and in parti- —y

(c) make any other checks it considers necessary to

cular; ensure compliance with this Order.
(@) check Gi) The Competent Authority must have free access at

(D) the cleanliness of the premises and equipment ali time to the cold stores and all working premi-

and staff hygiene; ses to check that these provisions are being strictly
’ complied with.
(i) the efficacy of the checks carﬁed out by the
) . . . No. 6/1/2000-EI

utabhshmen!:, natably by examining the results [F. No. 6/1/ &EP]
and taking samples; . P. K. DAS, Director

IJqNlFT AW HIX AEAAAT G0 HITE
(Suwar wad  faawn)
7% facelY, 27 wa¥aT, 2000

AT, 2721 ~-1dT w@F A (o) fafram 1988 & faferw 5 & gafsfraw (6) ¥ waew
¥ arcdiE AmE 0 aggra wfagfar ww § R f fraa arr ardda/RrEdEl w1 ooad s il . arda
g s fdar mr - '

.
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